Annexure-3
Name of the corporate debtor: Richfield Industries Private Limited; Date of commencement of CIRP: 20/12/2024; List of creditors as on:

List of secured financial creditors (other than financial creditors belonging to any class of creditors) (Amountin®)  2+0%/2025
SI.|Name of creditor Details of claim received Details of claim admitted Amount [Amount of any[  Amountof | Amount of claim | Remarks,
No Date of Amount claimed Amountof claim|  Nature | Amount covered by | Amount covered by|  Whether [% voting|  of | mutualdues, | claim not under if any
receipt admitted of claim|  security interest guarantee related | shareiin | continge | that may be admitted verification
party? CoC | ntclaim | set-off
[T |Canara Bank 21-01-2025| 1,18,17,88,750.01] _ 1,18,17,88,750.01] Secured FC Ves 0 No| 2502 0 0 0 o
2 |Central Bank of India| 18-01-2025| 199,61,00953|  1,5538,02,08L55| Secured FC
Yes 0] No 32.90 0) 0| 44,22,98,871.85| 44,22,98,871.85
3 |Punjab National 22.01:2025  2,27,54,45,337|  1,48,50,78,423.60] Secured FC
Bank Yes 0] No 31.44 0) 0| 79,03,66,912.92 | 79,03,66,912.92
4 Bank of Maharashtra | 11-02-2025| 57,56,98,472.22 50,24,78,511.39| Secured FC Yes 0] No 10.64 0) 0 7,32,19,960.83 7,32,19,960.83
Total 6,02,90,33,512 4,72,31,47,767 0] 0 100 0) 0| 1,30,58,85,746| 1,30,58,85,746|
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